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December, 1958.  TM  Central Gov­
ernment will bear 75 per cent of the 
total cost of the scheme in the form 
of loan to the State Government. The 
total cost of the scheme is estimated 
to be Rs. 11-73 lakhs.

(b)  It is expected to go into pro­
duction shortly.

/c) 6,000 bicycles per annum.

State Awards for Public Sector

*31. Shri Pahadia: Will the Minister 
■of Commerce and Industry be pleas­
ed to state:

(a) whether it is a tact that Gov­
ernment have decided to give some 
awards every year to public under- 
takings;

(b) if so, what will be the basis 
tor these awards; and

(c) whether this scheme will  also 
include public  undertakings  wholly 
.run by the State Government7

The Minister of Indnstry  (Shri 
'Mannbhai Shah): (a) Yes, Sir

(b)  In considering the performance 
-of any unit, weight would be given 
•to  the  following  factors,  among 
ôthers,

(i) significant increase in  pro­
duction  over  the  pro 
grammed target;

<ii) Profits,

(in) Labour relations, and

i{iv> Any  special  contribution 
which it might have made to 
the  economy,  through  re­
search,  discovery  of  new 
process, design, method ate. 
of production.

<c) The scheme at present is con- 
4ned to public undertakings run by 
the Central Government.
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f Shri Barman:
*82. j Shri Snbodh ffansia:

\_8hri g. C. Saaaats:

Will the Minister of Cotnaseree and 
Industry be pleased to state:

(a) whether proposals have been 
received by Government from foreign 
countries for the production of paper 
manufacturing  machinery  in  our
country;

(b) if so, from which countries; 
and

(c) whether these proposals have 
been scrutinised by Government and 
whether any  of  them  baa  been 
accepted*

The  Minister  of Industry  (Shrl 
Manubhai Shah): (a) to (c). A state­
ment is placed on the Table on the 
House  |Sf*e  Appendix I, annexure
No 41.

U.K. Mediation in Goa Dispute

' Shri A. M. Tariq:
Shri Osman All Khan:
Shri Radha Raman:
Shri Harlsh Chandra 
Mathur:

Shri Shree Narayan Das:
Shri Raghunath Singh:
Shri Surendranath 
Dwivedy:
Pandit D. N. Tiwary:
Shri Mahantv:

•S3 -i Shri S. M. Baaerjee:
Shrl Jagdtsh Awasthi: 
Shrimati Maftda Ahmed:
Shri Muhammed Ellas:
Shri Achar:
Pandit Munlshwar Dutt 
Upadhyay:

Shri M. L. Dwivedl:
Shri Hem Raj:
Shrl Assar:

I  Shri Ram Kristian Gupta:
I Shri S. A. Mehdi:

Will the Prime Minister be pleased
to state:

(a)  whether the Prime Minister of 
U.K. has offered his good offices to
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tnedlate between the Government of 
India and the Government of Portu­
gal on Got dispute;

<b) whether the  Government  of 
India have been directly approached 
in the matter; and

(c) if so, with what results’

The Depnty Minister at External 
Affairs (CUuimatl lakshml  Menon):
(a) to (c). The Government 0/ India 
have received no offer of this nature 
•either from Her Majesty’s Government 
in the U.K or the British Prime Minis­
ter  Government have, however seen 
a copy of a letter  which the British 
Prime Minister wrote to a member of 
the British Parliament as a result of 
some parliamentary question m the 
British House of  Commons  This 
letter stated, m general terms, the 
position of the British Government 
in regard to any  problem existing 
between two other  countries  This 
letter was published m the Press and 
the members must have seen it  In 
our view the problem of Goa is not 
one that can be given to any third 
power for  mediation  The  United 
Kingdom is fully aware of our views 
and if they so wish they can use their 
undoubted influence to  induce  the 
Portuguese Government to adopt  a 
more  reasonable  attitude  in  this 
matter

Dalai Lama

♦si f S>kri Ram KrWMn Gupta: 
Shri A. M. Tariq:

Will the Prime Minister be pleased 
to refer to his statement made in Lok 
Sabha on the 27th April, 1959 and 
state-

(a)  whethei  Government  have 
received any request lrom Panchen 
Lama, the  Chinese Ambassador or 
any other emissary of the  Chinese 
Government to meet the Dalai Lama, 
and

(b) if so, whether leave for meeting 
hfan has been granted?

The Depot? Minister of External 
Affairs  (Shffanati 1 iltiml Menon);
(a) and (b).  No, Sir.

Atomic Radiation

,«  f Shri Shree Narayan Das:
\ Shri Radha Raman:

Will the Prime Minister be pleased 
to refer to the reply given to Starred 
Question No. 425 on the 22nd August, 
1958 and state*

(a)  whether  the  UN  General 
Assembly after having considered the 
reports of the  U.N Committee  on 
Effects of  Atomic Radiation  have 
taken any decision and have made 
any recommendation to its member 
nations, and

(b) if so, the nature of decisions 
taken and recommendations made*

The Prime Minister and Minister of 
External Affairs  (Shri  Jawaharlal
Nehru): (a) Yes

(b)  The United Nations  General 
Assembly has urged all concerned to 
take note of the  suggestions made 
and the views  expressed  in  the 
Report, and decided to request tbe 
Committee to  continue  it*  useful 
work  All concerned have also been 
called upon to assist the Cbmmittee 
by making available to it reports and 
studies relating to the short-term and 
long-term effects of ionizing radiation 
upon man and his  environment and 
radiological data collected by them, 
and by pursuing such investigations 
as  may  broaden  world  scientific 
knowledge m this  sphere  and by 
transmitting  their  results  to  the 
Committee

Heavy Engineering Work*

I'Shri Sabodb Hansda:
•», \ Shri S. C. Samanta:

(_ Shri Ram Kvtahan Gnpta:

drill the Minister of Cnnuaewe and 
Indnstry be pleased to refer to tbe




